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 कबा  उप  प्रधान  सूत्रों  तथा  चित  मंत्री  यह  बताने
 नकी इफ  करेंगे  कि  :

 (क)  क्या  इस  बचे  राष्ट्रीय  जाग  में  वृद्धि  होने
 की  सम्भावना  है  ;

 (a)  बद  हां,  तो  हम  कारणों  से  ;  कौर

 (मे)  गत  दी  वर्षों  की  झाम  की  तुन  में  इस
 में  कितनी  बृद्धि  होगी  ?

 विस  संजय में  राज्य  मंत्री  (ली  सतीश  श्रग्रणाल) :
 हूँ)  और  व),  मुख्य  तय  से  [कृषि  उत्पादन  में

 2  प्रतिशत  तथा  झोथोगिक  उत्पादन  में  लगभग  8 प्रति*

 की  वृद्धि  होने  के  रिभामस्वस्फ,  बालू बप  में  राष्ट्रीय
 -आय में  3.  5  प्रतिशत की  ह  होंगे  की  सभ्भावना  है।

 (ग)  1977~78  तथा  1978-79  के  वर्षों
 को  एक  साथ  लेंगे  पर  राष्ट्रीय  बाय  में  लाभ  23
 अतीत  की  बद्ध  होगी
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 PAPERS  LAID  ON  THE  TABLE

 cameras  (Satonp  Ammnment)
 Rvrss,  978

 THE  MINISTER  OF  TOURISM  AND
 टाफ,  AVIATION  (SHRI  PURU.
 SHOTTAM  KAUSHIK):  I  beg  to  lay
 ‘on  the  table  a  copy  of  the  Aircraft

 Rules,  976

 mine  %  ih  Popers  Laid  46

 Ruvitw  ann  AwstvaL  Rerosr  oF  Starz

 Amor,  Rue,  7299  ann  ANNUAL  Re-
 PORTS  FOR  ‘1975-76  AnD  1976-77  oF
 Tosacco  Boarp,  LaAKsHMIPURAM

 (Gonrur)

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  COMMERCE,  CIVIL
 SUPPLIES  AND  CO-OPERATION
 (SHRI  ARIF  BEG):  I  beg  to  lay  on
 the  Table:

 qa  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  (at)  of  sectiot
 69A  of  the  Companies  Act,  956:—

 (i)  Review  by  the  Government
 on  the  working  of  the  State  Chemi-
 calg  nd  Pharmaceuticala  Cor-
 poration  of  India  Limited  New
 Dethi  for  the  year  1977-78,

 Gi)  Annual  Report  of  the  State
 Chemicals  ang  Pharmaceuticals
 Corporation  of  India  Limited,  New
 Dethi,  for  the  year  1977-78  along
 with  the  Audited  Accourits  and  the
 comments  of  the  Comptroller  and
 Auditor  General  thereon.  [Placed
 in  Libarary.  See  No,  LT-4002/79].

 (2)  A  copy  of  the  Export  of  Ro-
 asted  ang  Salted  Cashew  Kernels
 ‘CInspection)  Amendment  Rules,
 3979  (Hindi  and  English  versions)
 publiched  in  Notification  No.  8.0,  7
 in  Gazette  of  India  dated  the  ¢th
 January,  ‘1978,  under  sub-section  (3)
 of  section  27  of  the  Export  (Quality
 Control  and  Inspection)  Act,  1968.
 [Placed  in  Library.  See  No,  LT-
 4008/79)

 (3)  A  copy  each  of  the  following
 papers  (Hindi  and  English  versions)

 sub-section  (3)  of  section  22
 tead  with  stib-section  (4)  of  sectidn
 9  of  the  Tobueco  Board  Act,  3975:—

 (Guntur)  for  the:  your.  4075076,  -
 together  with  Audited  Accounts.


